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Will the Minister of Petrolenm und
Chemicals be pleased to state:

(a) whether the price of
Soda has gone up recently;

(b) If 30, the reasons therefor; and

Caustic

{c) the steps tak.en to check
rise jp price?

The Minister of State in the Minisiry
Puiroleum ang Chemicals and

Raghu Ramaish): (a) Yes. The
-works prun of different varieties

Sods have gone up by
per tonne with effect from
1988,

the

(b) There is no control on the price

due to wmcrease in cost of production

(¢) The Tarift Commission has been
requested by Government go 1nto
the cost structure of Caustic Soda
and to recommend fair selling prices.
The Report of the Commission Is
awaited,

Ghata Prabha Preject

1397, Shri M. N. Naghnoor: Will the

Minister of krvigation an Pewey be
pleased 1o state:

(8) when the Ghata Prabha Pro-
ject in Gokak Taluk, Belgaum Dis-
trict of Mysore was started;

(b) the irrigation potentia) created
and developed 0 far;

{c) the period of supply of water;

(d) when it ia propossd o con-
struct a reservoir and when it is
likely to be complated;

(e) tog cost of the Projact; amd

Written Answers  JUNE 1, 1067

_ Written Answery b 17

(1) the annual provision for the
project during the Fourth Five Year
plan period?

The Ministey of Irrigation and
Power (Dr. K. L. Bao): (a) The
Ghata Prabha Project was started in
1049,

(b) Irrigation potential created to
the end of Third Five Year Plan is
91,600 acres.

(¢) Left Bank Canal Stage I at pre-
sent is only a monsoon canal till the
construction of storage reservoir at
Hxdkal is completed.

(d) The Reservoir envisaged in the
Project is under construction and the
Projec' is scheduled to be ompleted
in the Fifth Plan.

(e) The estimated cost of the Pro-
ject 18 Rs. 1804 lakhs.

tf) The Government of Mysore pro-
vided a sum of Rs. 48 lakhx for this
project during 1986-687. The State
Government proposed a provision of
Rs. 453 lakhs for 1987-68 and Rs. 1306
lakhs for the Fourth Five Year Plan.
The outlays for Fourth Plan and for
1987-68 are yet to be finalised.

Petro-Chemicul Compiex at Barausf
1208. Shri Kameshwar Singh:
Shri A. Sreedbaran:

Will the Minister of Petreleum aad
Chemicals be pleased to siate:

(a) the progress so far made to in-
stal the Petro-Chemical Cmolex at
Barauni; and

(b) when it wil]' be completed?
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the glack wax from the Lube Oil Plant
of the refinery. Indian Oil Corpora-
tion have not yet been able to send
the required samplie of wax to the
party. Further progress can be made
on'y after the slack wax sample is
supplied and analysed.

House Building Advances in Orissa
and Rajasthan

1209. Shri Dbuleshwar Meena:
Shyi Ramachandra Ulaka;
Shri K. Pradhani:
Shri Heerjl Bhai:

Will the Minister of Works, Homs-
img and Supply be pleased to state:

(a) the number of applications re-
ceived from the Central Government
Employees in Rajasthan and Orissa
for house building advances up-to-
date separately;

(b) the number of npplwclaom ap-
proved by Government; and

(¢) the total amount of loan grant-
ed to them go far?

Orizsa 159
® Rumban .. &
Orisss .. 113
) L Rl 96,166
sy e

.. Re. hgraass

Slum Clearuace in Rajasthan and
Orissa

1214, Sbri Dhuleshwar Meena:
Shri Ramsachandra Ulska:
Bhrl K. Pradhani:
Bhri Heerji Bhal:

Will the Minister of Warks, Hous..
ing and Supply be pleased to state:

(a) the amount actually granted for
slum clearance in  Rajasthan and

Orissa during 1966-67 respocuvely.
and

{b) the amouni proposed to be
allotted for the same purpose to
Rajasthan and Orissa during 1997-68.
separately?

The Deputy Minbter in the Minis-
try of Works, Housing and Supply
(8hri Iqbal Singh): (a) As these two
State Governments did not report
any expenditure during the year 1966-
87 under the Slum Clearance Scheme,
no fAnancial assistance was grantad ta.
them for that year,

{b) The Government of Rajasthan
have not made any provision under
the Scheme during the year 1967-88.
They will not therefore be eligible ta.
get any Central financial assistance
for this year. As regards Orissa, the
central assistance tentatively proposed
to be provided. this year is Rs. 13
lakhs,

Irrigation and Pewer Rescarch
Schemes Sanctiened fer
Rajasthan

1211. Shri Dhuleshwa; Moena:
Bhri Ramachandrs Ulnka:
Shri Heer§l Binl:

Shri K. Pradhabi:

Will the Minister of Irrigation and-
Power be pleas:d to state:

. (a) .whether any research schemas
have been sanctioned or are proposed
to be sanctioned by the Central Board
of lrrigation and Power in Rajasthan.
during 1967-68; and

(b) if 50, the details thereotr '





